
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No.179  of 2023 (SZ) 

 

In the matter of: 

Tribunal on its own motion SUO MOTU based  

on the News Item in The Times of India Chennai edition,  

Newspaper dt: 12.11.2023,under the caption  

“Activists, local residents question legality of tourism  

development work at Ooty lake” and in The Hindu Newspaper  

dt: 12.11.2023,under the caption “Residents stage protest  

at Ooty lake, demand halting of illegal  

constructions by government departments”. 

Versus 

The District Collector,  

The Nilgiris Collectorate,  

Udhagamandalam and Ors                                                       …Respondent(s) 

 

REPORT FILED BY THE 2ND  RESPONDENT-  

TAMIL NADU TOURISM DEVELOPMENT CORPORATION. 

INDEX 

S. No. Date Description Page No. 

1 25.03.2026 Report Filed By The 2nd  Respondent- 

Tamil Nadu Tourism Development 

Corporation. 

 

1-5 

2 13.03.2026 Annexure 1 6-12 

3 13.06.2026 Annexure 2 13-16 

(Note: The page numbers are at the top centre of every page) 

 

 
Through 

Dr. D. Shanmuganathan 

Standing Counsel for Government of Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 

 

DATE:26.03.2026 
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